SLP(Crl.)No. 4328 OF 2003

| TEM No. 201 Court No. 2 SECTION I | A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.) No. 4328/2003

(From the judgenent and order dated 21/07/2003 in MCRLC 1433/ 03
of The HI GH COURT OF M P AT GMALI OR)

AJAY PATODI A Petitioner (s)
VERSUS
STATE OF M P. Respondent (s)

(Wth Appln(s). for stay and inpl eadnent )

( Wth Ofice Report )

( For Final Disposal )

Wth

SLP(Crl.) No. 5002/ 2004 (c/delay in filing SLP and exemption fromfiling Cc
of the inpugned judgnment and accepting English Translation and office
report)

Date : 17/12/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTICE S.B. S| NHA

For Petitioner (s)M. S. K Ganbhir, Sr.Adv.
M's. Nandita Dubey, Adv.
M. T.N Singh, Adv.
M. V.K Singh, Adv.
For Respondent (s)M. Siddhartha Dave, Adv.
Ms. Vi bha Datta Makhija, Adv.

M. Sushil Kumar Jain, Adv.

Ms. Pratibha Jain, Adv.
Ms. Ruchi Kohli, Adv.
M. Sarad Singhania, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Del ay condoned.

The special |eave petitions are di sm ssed.

( PAVAN KUVAR) ( PREM PRAKASH)
COURT MASTER COURT MASTER



